Si
No.

10

Case
Type
Cco

CRM (A)

CRM (A)

CRM (A)

CRM (A)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM
(NDPS)

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 16-04-2026 To 16-04-2026~All rows are shown

Filing No. Name of Petitioner

1357/2026 NAGESWARI MONDAL @ LUDHI
Mobile:9836595282

Email:ZHAQUE282@GMAIL.COM

PRIYANK JAISWAL
Mobile:9038141288
Email: SARKARABHRATANU@GMAIL.COM

SUHINA KHATUN ALIAS SONIYA MONDAL
Mobile:9971149554
Email:SUSNIGHDHOBHATTACHARYYA@GMAIL.COM

SITARAM SHEE
Mobile:8013506607
Email: CHANDRACHUR.EDU@GMAIL.COM

PETITIONER
Mobile: 7980641436
Email:ADVRAJADAS@GMAIL.COM

NAKUL SARDAR @ NUKUL SARDER
Mobile:9434057837
Email:SM.ADV.990@GMAIL.COM

MD. MUSA HAQUE MOLLA @ MOULABI MD MOJAFFER
SAHEB

Mobile:9830385087
Email:ADV.AMITABHA.G@GMAIL.COM

CHIRANJIT ROY @ CHIRAN @ CHIRAN ROY
Mobile:9836029708
Email: SANKARBANERJEE785@GMAIL.COM

1124/2026

1126/2026

1134/2026

1135/2026

935/2026

938/2026

939/2026

940/2026 USMAN ALI
Mobile:9475481471

Email: ARKAPROY98@GMAIL.COM

RAHUL PATRA
Mobile:7044224494
Email:JAYASHREEPATRA134@GMAIL.COM

592/2026

Name of Learned

Advocate
ZIAUL HAQUE

ABHRATANU SARKAR

SUSNIGDHO
BHATTACHARYYA

CHANDRACHUR

LAHIRI

RAJA DAS

SNEHANSU

MAJUMDER

AMITABHA GHOSH

SANKAR BANERJEE

ARKAPRABHO ROY

JAYASHREE PATRA

Compliance
By Date

07-05-2026

07-05-2026

07-05-2026

07-05-2026

07-05-2026

07-05-2026

07-05-2026

07-05-2026

07-05-2026

07-05-2026

List of Defect(s)

CASE NO DOES NOT MATCH

1. ATTACH TRACK REPORT

1. CASE TYPE WRONG. IN PARA 1

1. MENTION CMC NO IN PARA 1
2. CASE TYPE WRONG. IN CAUSE TITLE

1. CJ ADDRESSING WRONG.

1. VICTIM ID DISCLOSED IN ANNEXURES

LD TRIAL COURT CASE TYPE MENTIONED
IN PETITION NOT MATCHING WITH CASE
TYPE MENTIONE IN CERTIFIED COPY

1) MENTION P.S. CASE DATE THROUGH
OUT THE PETITION ... 2) INCOMPLETE
TRACK REPORT, ATTACH DELIVERY
REPORT

G.R. CASE NO MENTIONED IN PETITION
NOT MATCHING WITH G.R CASE NO
MENTIONED IN F.I.LR. COPY

LD TRIAL COURT CASE TYPE (i.e. NDPS)
WRONGLY MENTIONED IN 1ST PAGE AND
PRAYER PARA -- NOT COMPLIED



|
No.

11

12

13

14

15

16

17

18

19

20

Case

Type
CRM
(NDPS)
CRR
CRR

FAT
FAT

FMAT

MAT

RVW

SAT

WPA

Filing No.

723/2026

1398/2026

1661/2026

172/2026
179/2026

139/2026

696/2026

107/2026

102/2026

9126/2026

Printed On 17-04-2026

Name of Petitioner

ALIUL SK
Mobile:9804326201
Email:MR.GHOSHSUBHAM@GMAIL.COM

PUBALI BOSE @ PUBALI BOSE BISWAS
Mobile:6290792576

Email:RISHIRAJMOHANTY.ADVOCATE@GMAIL.COM

PRASANTA KUMAR DHOL
Mobile:9831133705
Email: SHASHWATI.LEGAL@GMAIL.COM

RINKI PRAMANIK NEE SHIL
Mobile:9830753947

MD MOFIJUL HAQUE @ MD MOFIJUL HAQUE AND ORS

Mobile:9674888674

BARNALI ROY
Mobile:9434768756
Email:NILANJAN_PAL83@YAHOO.COM

SIRAJUL GAZI AND ANR.
Mobile:8697237626
Email: SHAONIPANDA3@GMAIL.COM

ANANDA KUAMR KHAN
Mobile:9830479228
Email:R.PMUKHERJEE2T@GMAIL.COM

BARNALI ROY
Mobile:9434768756
Email:NILANJAN_PAL83@GMAIL.COM

M/S SILICON CERAMICS AND ORS
Mobile:9051610404

Email:SUBRATAMUKHERJEE483@GMAIL.COM

Name of Learned
Advocate

SUBHAM GHOSH

RISHIRAJ
RITAMBHAR
MOHANTY

SHASHWATI
BHATTACHARJEE
Malay Bhattacharyya
AVIJIT SAHA

NILANJAN PAL

SHAONI PANDA

PROSENJIT

MUKHERJEE

NILANJAN PAUL

SUBRATA
MUKHERJEE

Compliance
By Date

07-05-2026

07-05-2026

07-05-2026

07-05-2026
07-05-2026

07-05-2026

07-05-2026

07-05-2026

07-05-2026

07-05-2026

List of Defect(s)

SIGNATURE OF DEPONENT IS REQUIRED
ON THE COPY OF 1.D. CARD

CLARIFICATION NEEDED IN THIS FILE
REGARDING VICTIM IDENTITY DISCLOSE

WRONG CASE TYPE MENTIONED IN THIS
PETITION

LIST OF PAPERS ISSUE

THERE IS A CAUSE TITLE ERROR

DECREE IS GIVEN IN THE LIST OF
DOCUMENTS BUT ITS CERTIFIED COPY IS
MISSING IN THE PETITION

SIGN OF THE PET NO 2 IS MISSING IN
THE PETITION

LIST OF DATE SYNOPSIS LIST OF PAPERS
MISSING

POWER OF ATTORNEY IS MISSING AND
JUDGEMENT OF TITLE APPEAL IS
MISSING IN THE PETITION

RESPONDENT NO 1 AND 2 DISTRICT IS
MISSING



